Central Administrativz Tribunal

Principal Bench

D.A. No. 2396/91
‘Ngu Delhi, this the 16th day of Jan.,1996

Mon'ble S*ri B.K. Sing-, Membar (A)
Hon'bla Or. A.Vadavalli, Member (3J)

Shri M.Asnok Kumar,
s/o Constable Mam Chand No. 6209/0.R.°.
{ c/o Mukul Taluwar, Advocatae,
243, Lauwyars Chambars,
Delhi High Court,

Ngw Delhi- 110 003, vessApplicant
(By Yone)

Varsus
1e Delii Administration,

through Commissioner of Polics,
Police Headquartars, M.5.0.81d3.,

1.P.Estata, Nauw Delhi, ‘ ‘jéf
2. The Addl, Commissionsr of Police(Admn.), u
Delhi Police, Police Headnuarters, e
MSU Bldg.’l .poE Stata’ N ‘?,
New Dalhi, , '
\

-,

e

3. Deputy Commissioner of Polics,
" (pAP) 111rd Bn.,
through Police qus.,”.S.D.Bldq.,I.P.Estate,

Ney Delhi, . .Rasnondants,

(By Shri Aiesh Luthra proxy for
. Ms Jyatasana Kaushik

. Order (Ora

By_Hgnt'ble Shri B.K._SingraM(A):_

The order-shesats datad 6.11.1995 =and also
dated 21.12.1995 clearly indica#‘; that neither ths
annlicant nor his counsel is appearing in this case.
Last opoortunity was arantesd on 21.12.1995 by way of
indulgence. Nobody has appeared even today on bghalf of

the apolicant. The application is, tharsfopy, dismissed

in defavult and for non-prosecution,
(Dr.A.Vedavalli) gB-:‘z(A;”)
ar! N
Member(3d) an

e Ankal






